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Supreme Court [4]

DDA v. Reliance Eminent Trading & Commerical (P) Ltd., (J.K. Maheshwari and K.V. Viswanathan,
J1.), 2024 SCC OnLine SC 6088

Rajia Begum v. Barnali Mukherjee, (P.S. Narasimha and Alok Aradhe, JJ.), 2026 SCC OnLine SC
135

Sandeep Singh Bora v. Narendra Singh Deopa, (Vikram Nath and Sandeep Mehta, 1J.), 2026 SCC
OnLine SC 136

Satinder Singh Bhasin v. Gautam Mullick, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 137

Allahabad High Court [2]
Chandra Mohan Lal Yadav v. State of U.P., (Padam Narain Mishra, J.), 2026 SCC OnLine All 98
Mars Equipments Ltd. v. Debt Recovery Tribunal, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 99

Andhra Pradesh High Court [6]

Alladi Mahesh Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
230

Gannina Surendranadh Chowdary v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine
AP 233

Gavara Srinivasa Rao v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2026 SCC OnLine AP
229

Goddeti Ramanamma v. Gadiyamula Nagendramma, (Venuthurumalli Gopala Krishna Rao, J.),
2026 SCC OnLine AP 231

Konka Grace v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 234

Thota Veera Venkata Padma Kumari v. Thota Veera Venkata Satyanarayana Swamy, (V. Gopala
Krishna Rao Transfer, J.), 2026 SCC OnLine AP 232

Bombay High Court [31]
Akshaj v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2026 SCC OnLine Bom 404
Andhra SRTC v. Sulochana Kisan Patole, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 5843

Asaram v. Durgadevi Majoor Sahakari Sanstha Maryadit, (Shailesh P. Brahme, J.), 2024 SCC
OnLine Bom 5849

Balanche Correia v. Village Panchayat Saligao, (Bharat P. Deshpande, J.), 2024 SCC OnLine Bom
5850

City & Industrial Development Corpn. of Maharashtra Ltd. v. State of Maharashtra, (A.S.
Chandurkar and Jitendra Jain, JJ.), 2024 SCC OnLine Bom 5851

City & Industrial Development Corpn. of Maharashtra Ltd. v. State of Maharashtra, (A.S.
Chandurkar and Jitendra Jain, JJ.), 2024 SCC OnLine Bom 5852

Digamber v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, 1J.), 2024 SCC OnLine Bom
5835

Director/Ex-Officio Joint Secretary v. Naval Narottam Kakodkar, (Bharat P. Deshpande, J.), 2024
SCC OnLine Bom 5844
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Edwin Rodrigues v. State of Goa, (M..S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine Bom
5853

Gajanan Damodhar Bhalerao v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.),
2024 SCC OnLine Bom 5832

Gorgeous Apparels v. Enforcement Directorate, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC
OnLine Bom 5829

Gram Shikshan Prasarak Bahuuddeshiya Mandal v. State of Maharashtra, (Avinash G. Gharote and
M.S. Jawalkar, JJ.), 2024 SCC OnLine Bom 5847

Gram Shikshan Prasarak Bahuuddeshiya Mandal v. State of Maharashtra, (Avinash G. Gharote and
M.S. Jawalkar, JJ.), 2024 SCC OnLine Bom 5848

Hemant Bhanushankar Vyas v. Chetan Rajnikant Shah, (Sharmila U. Deshmukh, J.), 2026 SCC
OnLine Bom 405

ICICI Lombard General Insurance Co. Ltd. v. Joyti Anant Awachat, (Shivkumar Dige, J.), 2024 SCC
OnLine Bom 5827

Jalaluddin Kamaluddin Qureshi v. State of Maharashtra, (M.S. Karnik, J.), 2024 SCC OnLine Bom
5826

Karnataka SRTC v. Hansraj Thuduram Malhotra, (Shivkumar Dige, J.), 2024 SCC OnLine Bom
5838

Liladhar v. State of Maharashtra, (Avinash G. Gharote and M.S. Jawalkar, JJ.), 2024 SCC OnLine
Bom 5845

Meena v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom
5834

Nagpur Municipal Corpn. v. Ragina, (Anil L. Pansare, J.), 2024 SCC OnLine Bom 5842

New India Insurance Co. Ltd. v. Digambar Himmatrao Malode, (Shivkumar Dige, J.), 2024 SCC
OnLine Bom 5841

Prabhatai v. State of Maharashtra, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5839

Prakash Gawas v. State of Goa, (M.S. Sonak and Valmiki Menezes, JJ.), 2024 SCC OnLine Bom
5837

Rajendra v. State of Maharashtra, (R.G. Avachat and Neeraj P. Dhote, JJ.), 2024 SCC OnLine Bom
5831

Raju Damodhar Bhujang v. State of Maharashtra, (Abhay S. Waghwase, J.), 2024 SCC OnLine Bom
5828

Ritwik v. Dharampeth Mahila Multi State, Coop. Society, Ltd., (M.W. Chandwani, J.), 2024 SCC
OnLine Bom 5833

Sachin Kantilal Gujar v. State of Maharashtra, (M.S. Karnik, J.), 2024 SCC OnLine Bom 5830

Sagharsh Matsya Vyavasayeek Sahkari Sanstha Ltd. v. Commr., (Shailesh P. Brahme, J.), 2024 SCC
OnLine Bom 5846

Seemabai v. Union of India, (G.A. Sanap, J.), 2024 SCC OnLine Bom 5840
Union of India v. Anant, (G.A. Sanap, J.), 2023 SCC OnLine Bom 3333

Vishal v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, JJ.), 2024 SCC OnLine Bom
5836
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Chhattisgarh High Court [126]

Abhijit Dutta v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 1608

Amit Nishad v. South Eastern Coalfields Ltd., (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 1698

Anish Singh Gaotam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1679
Anita Lakda v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 1715
Ankit Khakha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1660

Ankit Shrivastava v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 1613

Archana Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1678

Ashish Agrawal v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 1612

Ashok Toppo v. State of Chhattisgarh, (Sanjay K. Agrawal and Arvind Kumar Verma, 1J.), 2026
SCC OnLine Chh 1606

Ashutosh Pandey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1651
Ashwani Kumar Bandhe v. Union of India, (Rajani Dubey, J.), 2026 SCC OnLine Chh 1681

Avaan Singh v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 1710
Ayushman Sharma v. Khushbu Sharma, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1634

B. Pawan Kalyan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1675
Babluram v. Rajeshwari, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1635

Baniz Bai Kosma v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 1676
Basanti Sarathi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1672

Bhaypal Singh Kanwar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 1711

Bhushan Kumar John v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
1719

Biranchi Narayan Shadangi v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine
Chh 1721

Bisheshar Dhruw v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1658

Chaitanya Modi v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 1610

Chandan Diwan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1670

Chandra Shekhar Khare v. Indira Gandhi Agricultural University, (Parth Prateem Sahu, J.), 2026
SCC OnLine Chh 1718

Chintamani v. Thibru Ram Kashyap, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1632
Chirag Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1645

Deepika Tiwari v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 1614

Dhananjay Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1667
Dhaneshwari Dhruw v. Rajesh Salam, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1624
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Dhanraj Netam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1669
Dhanraj Singh Thakur v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1665

Dhelaram Kashyap v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 1706

Evangelical Trust Assn. of North India v. Tehsildar, Korba, (Bibhu Datta Guru, J.), 2026 SCC
OnLine Chh 1638

Golu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026 SCC
OnLine Chh 1605

Gurvinder Singh Bhatiya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh
1677

High Court of Chhattisgarh v. Ajit Choubelal Gohar, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 1687

Hupendra Nag v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1666
Ishwari Das Sahu v. Hema Sahu, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1631

Janki Dheedhi v. Purushottam Dheedhi, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1630
Jay Prakash Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1664
Jitendra Dhruw v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1656
Jitendra Ram v. Gaurav Kumar, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 1641

Jmk Agro Products v. Bank of Maharashtra, (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 1697

Kamal Sai Kindo v. State of Chhattisgarh, (Rajani Dubey and Radhakishan Agrawal, JJ.), 2026 SCC
OnLine Chh 1603

Kamlesh Kumar Barman v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
1720

Kanti Pal v. Lakhan Pal, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1620

Karamchand Painkara v. State of Chhattisgarh, (Sanjay S. Agrawal, J.), 2026 SCC OnLine Chh
1602

Khaira Ram v. Kunti Bai, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1618

Khuman Nayak v. Yamuna Nayak, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1619

Kishan Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1663

Lalit Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1642

Lalit Ganvir v. CBI, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 1647

Madhusudan Majumdar v. Jagdish Sarkar, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 1682

Mahendra Kumar Rathia v. South Eastern Coalfields Ltd., (Naresh Kumar Chandravanshi, J.),
2026 SCC OnLine Chh 1699

Mahmood Baig v. Anisa Parween, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1627
Manoj Soni v. Rajkumari Soni, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1637

Meghraj Yadav v. Chhattisgarh Vyavsayik Pariksha Mandal (CG Vyapam), (Naresh Kumar
Chandravanshi, J.), 2026 SCC OnLine Chh 1700

Moharsai Jaiswal v. Kartikkunwar Jaiswal, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 1692
Monesh Ahirwar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 1668
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